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SHRI GHULAM RASOOL KOCH-
AK: Will the Government invoke
Essential Services Maintenance Act in
the case of such workers?

SHRI MALLIKARJUN: The pur-
pose of the Essential Services Main-
tenance Act is quite different, In the
interest of maintenance of peace and
security in the country, wherever
necessary this Act will be invoked,
but not everywhere,
Functioning of Khalistan Consulate
in Canada

*169. SHRI RASHEED MASOOD:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether Government is aware
of the functioning of a “Consulate” of
the Khalistan organisation in Vanco-
uver (Canada) and giving of military
training to the.activities; and -

(b) if so, reaction of the Govern~
ment thereto? :

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAO): - (a) Yes, Sir. It has come to
the notice of the Government that a
so called “Consulate of the Khalistan”
organisation has been set up in Van-
couver, Canada. The Government is
also aware of reports to the effect that
the activists of the movement may be
given military training.

(b) Government of India’s concern
at this has been conveyed in suitable
terms to the Canadian authorities.
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DR, SUBRAMANIAM _SWAMY: In
April this year'I was myself in Van-
couver. I must say that there are a
large number of ex-servicemen who
are settled there.

Sir, all of them complained that in
their pension matters, LIC matters
and all other matters there is absolu-
tely no sympathetic hearing from the
Indian Consulate there. The Indian
Counsel says that there are only two
or three people there. So, T would
like to know from the hon. Minister
whether he is aware that a great dis-
affection is taking place with the In-
dian population in Vancouver which
is already getting trouble from the
local Canadian authorities, as it gets
an unsympathetic hearing from the
Consulate, the Consulate being grossly
understaffed, and whether he would
set up a separate cell to see that the
ex-Servicemen who have settled down
in those areas are able to communi-
cate with this country and get pen-
sions and other benefits in a regular
manner instead of running about here
and there.

SHRI P. V. NARASIMHA RAO: We
shal] certainly look into thaty but it
appears t0 me an over-simplification
to say that because the Consulate is
understaffed, all this is happening.

DR, SUBRAMANIAM SWAMY: 1

mean, the way you treat them like
foreigners,

SHRI P. V. NARASIMHA RAO: If
it is a qQuestion of staffing the Consul-
ate, we shall certainly look into it.
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SHRI K MAYATHEVAR: Mr.
Speaker, Sir for the unity and the
security and' safety of this country it is
very essential and urgent to put down
the Khalistan movement internally
and externally. That is the unani-
mous view of all the Members of
this House and of the nation. So far
as putting down the movement inter
nally is concernedy the Home Ministry
should take stringent action to put
down the activities of the Khalistan
movement internally,

So far as external activities of the
Khalistan movement are concerned I
want from the hon. External Affaire
Minister whether these Khalistan
founders are so called political leaders:
or not?

**Not recorded.
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My second question is if they are
politica] leaders, under international

law did they apply for political asy-
lum to Canada and has political asy-

lum been granted? '

. My third questions is...

.MR. SPEAKER: You cannot have
a catalogue. ...

(Interruptions)

DR. SUBRAMANIAM SWAMY: So
far ag D M.K. is involved, you ‘must
nge some. latitude.

SHRI K. MAYATHEVAR: Can we
apply for extradition under the inter-
‘national law to the Canadian Govern-
ment so that there may be extradition
.of all the anti-national elements and
‘they may be produce before this
‘Government to enable this Govern-
.ment to try them under our law?

.SHRI .P. V., NARASIMHA RAO:
"Without going into details, I would
like to refer to the hon, Home Minis-
“ter’s very detailed statemént ' rhade
.here.. He has dwelt on all these as-
pects, about the persons who are in-
volved in the movement—the so cal-

- ied leaders, who have been made lea-

.ders, as he said. They were not lea-
ders originally but they have been
made leaders. So, he has given full

.details on all these aspects to this
. House.

I have nothing to add to what

‘he has said.

SHRI RAJESH KUMAR SINGH:

_“This sensitive subject has been discus-
- -ged for a long time. As 1 said in my
"-speech, it is difficult to believe the

political leadsrs. Can the hon, Minis-

~-ter assure the House on the basis of

authentic reports from the Missions
:abroad that the visits of the political

¢ leaders recently abroad had no re-
¢ .action?"

SHRI P. V. NARASIMHA RAO:
«Certainly. I can make that assurance,
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Diversion of Karaput-Parvathipuram

3 Line

*171. SHRI V. KISHORE .CHAN-
DRA S. DEO: 'lel the Minister of
RAILWAYS be pleased to state:

(a) whether it is a fact that Gov-
ernment are proposing to divert the
proposed Koraput to- Parvathipuram,
railway line into Koraput - Raigarh
11ne v1a Orissa;

(b) whether the d1stance between
Koraput and Parvathlpuram (Andhra
Pradesh) is much less than between
Koraput and Raigarh; and

(c¢) if so, the reasons for: diverting
the proposed Koraput to Parvathxpur-
am line?

THE DEPUTY MINISTER IN THE
MINISTRIES OF RAILWAYS AND
EDUCATION AND SOCIAL WEL-
FARE AND DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) Out o6f the
two alignments considered, the one
connecting Koraput and Rayagade (in
Orissa) has been selected for cons-
truction ,

- (b) Yes, Sir,

“"(cy Though longer, the "Koraput-
Rayagada alignment is more advan-

tageous technically financially and
operationally.
SHRI V. KISHORE CHANDRA

S. DEO: Rayagada to Koraput—there
would be two ghat sections in this
line. I do not know on what basis
you selecteq this because from Raya-
gada and Parvathipuram there is al-
ready a railway line just on the main

* line of Madras—Bokaro Steel.

This will cover about 45 to 60 vil-
lages in Andhra Pradesh tribal villa-
ges. This new route is longer and is
going to cost you more also. °

SHRI MALLIKARUN: Koraput te
Rayagada is-not 200 kilomtres. But
it is 174 kilometres. It is true that
has been. selected
which is 45 kilometres more than
Koraput and Parvathipuram, On the
other hand we have to see certain
other factors, We have to see that





